FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF WALTON STREET INDIA

FINANCE PRIVATE LIMITED
1. | Name of corporate person Walton Street India Finance Private Limited
2. | Date of incorporation of corporate person 02" February, 1995
3. | Authority under which corporate person is Registrar of Companies, Maharashtra,
incorporated /registered Mumbai
4. | Corporate Identity Number—Limitedtiabitity | U67120MH1995PTC197293
tdentity Number-of corporate person
5. | Address of the Registered Office and Principal | Unit No 215, the Capital G- Block, Bandra
Office (If Any) of corporate person Kurla Complex, Behind ICICI Bank, Plot
No C-70, Bandra (E), Mumbai 400051,
Maharashtra, India.
6. Liquidation Commencement Date Of Corporate | 25" November, 2025
Person
7. | Name, address, email address, telephone number | Ms. Nayana Premji Savala
and the registration number of the Liquidator Address: 1/101-A, Vishal Susheel CHS,
Nariman Road, Vile Parle East, Mumbai
400057, Maharashtra, India
Email: nalinisavala@gmail.com
Tel.: 9082605500
IP Registration No: IBBI/IPA-003/IP-
N00051/2017-18/10491
AFA Expires on 30/06/2026
8. | Last date for submission of claims 24" December, 2025

Notice is hereby given that Walton Street India Finance Private Li

on 25" November, 2025.

The stakeholders of Walton Street India Finance Private Limited are hereby called upon to submit a proof of
December, 2025, to the liquidator at the address mentioned against item 7.

their claims, on or before 24th

The financial creditors shall submit their
submit the proof of claims in person, by

proof of claims by electronic means only. All other stakeholders may
post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Lonialatif -

Nayana Premji Savala
Liquidator

IBBI REG NO.
IBBINPA-003
IP-NO0Q51

Date: 25" November, 2025
Place: Mumbai

mited has commenced voluntary liquidation



32 ‘ THE FREE PRESSJOURNAL | Mumbai, Friday, November 28, 2025

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office at Plot
No.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- . IFL House Sun Infotech Park Road No. 16V Plot No.B-23 , Thane
Industrial Area Wagle Estate Thane — 400604” under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(hereinafter “Act’). Whereas the Auhorized Officer (*AQ”) of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S
13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT
RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website:
www.iiflonehome.com

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

WALTON STREET INDIA FINANCE PRIVATE LIMITED

Name of corporate person

Walton Street India Finance
Private Limited

. | Date of incorporation of
corporate person

02nd February, 1995

. | Authority under which corporate
person is incorporated /registered

Registrar of Companies,
Maharashtra, Mumbai

5

6. Bidders are advised to go through the website https: // www.iiflonehome.com and https:/www.iif.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- care@iiflonehome.com,
Support Helpline no.1800 2672 499.

Forany query related to Property details, Inspection of Property and Online bid etc. call [IFL HFL

8. tollfree n0.1800 2672499 from 09:30 hrs to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com.

9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
possession within 7 days, otherwise [IFL-HFL shall not be responsible for any loss of property under the circumstances.

10. Furtherthe notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

11. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and the
amount already paid will be forfeited (including EMD) and the property will be again put to sale.

12. AOreserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dispute in
tender/Auction, the decision of AO of IIFL-HFL will be final.

. | Corporate Identity Number

Number-of corporate person

U67120MH1995PTC197293

. | Address of the Registered Office
and Principal Office (If Any) of
corporate person

Unit No 215, the Capital G- Block,
Bandra Kurla Complex, Behind ICICI
Bank, Plot No C-70, Bandra (E),
Mumbai 400051, Maharashtra, India.

. | Liquidation Commencement Date
Of Corporate Person

25th November, 2025

. | Name, address, email address,
telephone number and the
registration number of the

Ms. Nayana Premiji Savala

Address: 1/101-A, Vishal Susheel CHS,
Nariman Road, Vile Parle East,
Mumbai 400057, Maharashtra, India.
Email: nalinisavala@gmail.com

Tel.: 9082605500 IP Registration No:
IBBI/IPA-003/IP-N00051/2017-18/10491
AFA Expires on 30/06/2026

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Tender/Auction,
failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost
Place: Raigad

Date: 28/11/2025

Sd/- Authorised Officer,
IIFL Home Finance Limited

|Borrower(s)/Co-Borrower] Demand Notice Description of the Inmovable Date of Physical Possession Reserve Price
(s) (s Date and Amount property/ Secured Asset 14/11/2025 Rs.9.66.000.00/- 1.
Mr. Periswami 21/01/2025 Rs. 3583548.00 | All That Part And Parcel Of The Property [ Total OutstandingAs | (Rupees Nine Lakh Sixty
lemfla\ Devendra (?ﬁpeeighlrty FdlvFe Lahh E(ljghéy Sevavnng l;]operéﬂ Flaét No. ShGéoulréd Fl?\lorlzn OnDate 0711112025 Six Thousand Onl
rs. Laxmi ree Thousand Five Hundre ing, Shree Swami Samarth, Building No. -
[P)er\yazwamw and Forty Eight Only) _?ur; N\? 1011_ IH';ssa l\foDS Village Cr:jm‘ctqg\é%lg Ru ';::gggg'ﬂ&?/%hmy Eamest Mone);D(eposn (EMD) 2
evenara Bid | Al arfe Vaje, Tal anve istrict Raiga 0 3 Rs. 96600/- (Rupees
Ikram Bakers And mﬁ Area Admeasuring (in Sq. Ft.): Property Type: ine Thousand Eight Ninety Six Thousa’?]d Six
e Shop Thaasand Oni Fp { Built_up_area Propen¥: Area: 350.00  (area Hundred Only) Hundred Only) 3
Prospect No ousan |E1V31(9&; pzrospec Admeasuring 332 Sq. Ft.) (for Prospect No. (For prospect no.
L10190612, no. ) 1110190612) Properté lat No.4, Ground 1L10190612)
1L10197868) Rs.25000.00/- (Rupees Twenty | Fioor |n B Wing, Shree Swami Samarth, 4
Five Thousand Only) (For Building No.2, Gut No. 101, Hissa No.3, Village
prospect no. IL10197868) | Chinchavali, Tarfe Vaje, Tal. Panvel, District
Raigad, 410206 AREA ADMEASURING (IN
SQ. FT.): Property Type: Built_Up_Area
Property Area: 680.00 (Area admeasuring 508 5
Sq.ft) &nrprospect no. 1L10197868)
Date of Inspection of property [ EMD Last Date | Date/ Time of E-Auction
12-Dec-2025 1100 hrs -1400 hrs | 15-Dec-2025 till 5 pm. | 17-Dec-2025 1100 hrs-1300 hrs.
Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay
through link available for the property/ Secured Asset only.Note: Payment link for each property/ Secured Asset is different. Ensure you are using 6
link of the property/ Secured Asset you intend to buy vide public auction.
For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.
7
Terms and Conditions:-
1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com, well in advance
and has to create the login account, login ID and password. Intending bidders have to submit / send their “Tender FORM" along with the payment details
towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. Liquidat
2. Thebidders shallimprove their offer in multiple of amount mentioned under the column “Bid Increase Amount”. In case bid is placed in the last 5 minutes of Iquidator
the closing time of the auction, the closing time will automatically get extended for 5 minutes.
3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the
balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the
prescribed mode of payment.
4. Thepurchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, land and
allotherincidental costs, charges including all taxes and rates outgoings relating to the property.
. The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IFL HFL. 8.

Last date for submission of claims

24th December, 2025

Notice is hereby given that Walton Street India Finance Private Limited has
commenced voluntary liquidation on 25" November, 2025.

The stakeholders of Walton Street India Finance Private Limited are hereby called
upon to submit a proof of their claims, on or before 24" December, 2025, to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by

electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date :25th November, 2025
Place : Mumbai

Name and Signature of the Liquidator:

sdf-
Nayana Premji Savala
Liquidator

www.freepressjournalin

Corporation Limited
2" & 3“ Floor, Swasthya Bhawan, Behind IGIMS, Sheikhpura,
Adjacent to State Health Society, Bihar, Patna- 800014

Bihar Medical Services & Infrastructure
# BMSICL

Phone/Fax: +919006405255, +919471009193

TENDER NOTICE
Tender for rate contract and supply of Drugs for different
healthcare facilities of state of Bihar
Notice Inviting Tender Ref No.: -BMSIC/DRUGS/25-14

(Only through E- Tender on website: - www.eproc2.bihar.gov.in)

Bihar Medical Services and Infrastructure Corporation Limited (BMSICL) invites E-Bids
from the interested parties for “Tender for rate contract and supply of Drugs for
different healthcare facilities of state of Bihar”, vide Notice Inviting Tender No.-
BMSIC/DRUGS/25-14. Detailed tender document containing eligibility criteria,
selection mechanism, other terms and conditions are available on the website
www.eproc2.bihar.gov.in.

Tender Schedule
BMSIC/DRUGS/25-14
02" December 2025 at 02:30 P.M. at BMSICL
Conference Hall, 3" Floor, Swasthya Bhawan,
Behind IGIMS, Sheikhpura, Adjacent to State
Health Society, Bihar, Patna - 800014
17'" December 2025 by 05:00 P.M.

Tender Reference No.

Date of Pre-Bid meeting

Last date and time of submission of online bids

Last date and time for submission of EMD and 19" December 2025 till 02:00 P.M.

Tender Fees

19" December (at 03:00 P.M.) on the website
of www.eproc2.bihar.gov.in in the office of
BMSICL

To be announced later on www.bmsicl.gov.in
and www.eproc2.bihar.gov.in

180 Days

Rs. 11,800/- (Eleven Thousand Eight Hundred
only) Non-refundable.

For further details please visit : www.state.bihar.gov.in/prdbihar

GM(Procurement)
PR-018273 ( B & C ) 2025-26 BMSICL
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Date, Time and Place of opening of Technical Bid

Date and time of opening of Financial Bids

Validity of Tender
Cost of the tender document

No - 101,1 Floor, Junction 4061B,

Near K Mall, Takka Road Panvel - 410206
Tel: 022-27459355 M0.7625079203

web: www.canfinhomes.com

e-mail: panvel@canfinhomes.com

CIN : L85110KA1987PLC008699

CanFin Homes Ltd

(SPONSOr: s M=t =a DoaTare)
I P E L ars o IDEDPTSITS
i P P ————— P

APPENDIX- IV-A [See proviso to rule 8 (6)]

Sale notice for sale of immovable properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security InterestAct, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
NOTICE is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described
immovable properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised
Officer of Can Fin Homes Ltd., Panvel Branch, will be sold by holding e-auction on “As is where is”, “As is whatis”, and “Whatever
thereis” on 02.01.2026, for recovery of amount mentioned hereinafter due to Can Fin Homes Ltd. from respective Borrowers and
Guarantors as on the respective dates, together with further interest and other charges thereon.

Sr Name of the Liability as on Reserve | Earnest | Type of | Description of the property
No. Borrowers and 27/11/2025 Price | Money |Possession
Guarantors Deposit
1 MR. VISHAL Rs. 25,95,950/- Rs. Rs. | PHYSICAL |Flat No.105,1st Floor,
MAHADEV (Rupees Twenty Five  0,50,000/42,05,000/4 Jagannath Heights, New
KHANDARE & MRS. Lakh Ninty Five (Rupees | (Rupees Gavdevi Temple, Sr No.164, H
SONALIVISHAL | Thousand Nine Hundred | Twenty [Two Lakh No.47/48, Gut No. 124/1b,1,2,3
KHANDARE Fifty Only) Lakn Fifty|  Five & 4, 12413, 125, 127, 164/47 &
y Only Y 164/47, Village Usarli Khurd,
(Borrowers) and NA Thousand | Thousand Panvel, Tal-Panvel, Dist-Raigad-
(Guarantors), Only) | Only) 410206
Boundaries of the property -
North - Ojas Residency
South - Open Space
East-Building
West- Internal Road
Encumbrances : Nil
2 | MR.BALKRISHNA Rs.32,78,298/- Rs. Rs. | PHYSICAL |Flat No.103, 1st Floor, Yogam
RAMAKANT PRABHU | (Rupees Thirty Two Lakh [34,00,000/13,40,000/- Egsgjse(n%/nglgisl? t)z\lso \%Ia Sé
~ i
& MRS. VRUNDA [ Seventy Eight Thousand | (Rupees | (Rupees Nandlvgll Nr Gaoneiew Man(?lr
BALKRISHNA Two Hundred Thirty Four| Three Dombivli East, Tal-kalyan, Dist-
PRABHU (Borrowers) | And Ninety Eight Only) [Lakh Only) Lakh thane, 421201
and NA (Guarantors), Forty Boundaries of the property -
Thousand North - Internal Road
only) South-FlatNo. 102
East- Lift
West - Internal Road
Encumbrances : Nil

The detailed terms and conditions of the sale are provided in the official website of Can Fin Homes Ltd.,
https:/lwww.canfinhomes.com/SearchAuction.aspx
Link for participating in e-auction : www.bankeauctionwizard.com

Date:27/11/2025 Sd-
Place: PANVEL Authorised Officer

Can Fin Homes Ltd.,

FEDERAL BANK

YOUR PERFECT BANKING PARTNER
Loan Collection & Recovery Department - Mumbai Division
The Federal Bank Ltd. Loan Collection & Recovery Department -
Mumbai Division, 134, 13th Floor, Joly Maker Chamber I,
Nariman Point, Mumbai-400021
: mumlcrd @federalbank.co.in,
Phone : 022-22022548 / 22028427
CIN : L65191KL1931PLC000368, Website : www.federalbank.co.in
Sale Notice for Sale of Inmovable Assets Under the
Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter referred
to as Act) read with provision to 8 (6) of the Security Interest
(Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to
the borrowers and Guarantors that the below described
immovable property mortgaged/charged to the Federal Bank
Limited (Secured Creditor), the physical possession of which has
been taken by the Authorized Officer of The Federal Bank Limited
(Secured Creditor), will be sold on “As is where is”, “As is what is”,
and “Whatever there is” basis on 02/01/2026, for recovery of Rs.
36,44,359.80 (Rupees Thirty Six Lakhs Forty Four Thousand Three
Hundred Fifty Nine and Paisa Eighty Only) as on 26/08/2024
(claim amount as per Original Application filed before Hon’ble
Debt Recovery Tribunal-3, Mumbai vide Diary No. 1534 of 2024 on
04/09/2024) along with further interest, charges and cost thereon
from 26/08/2024 due to The Federal Bank Limited (secured
creditor) till realization from 1) Mr. Dalsingar Gupta and 2) Mr.
Pradeep Dalsingar Gupta. The Reserve price will be Rs.
29,50,000/- (Rupees Twenty Nine Lakhs Thousand Fifty Thousand
Only) and the earnest money deposit will be Rs. 2,95,000/-
(Rupees Two Lakhs Ninety Five Thousand Only).

E-mail

Description of secured property

All that piece and parcel of the Residential Flat No: E 307,
admeasuring 940 Sq.fts., Built up area (87.36 Sq.Mtrs.) on the 3RD
Floor, of the Building Known as Shakuntala Sankalp, situated on
land bearing Survey No: 159, Hissa No: 5A, Lodha Heaven, Village
Nilje, Dombivli East, Taluka Kalyan, Thane-421204, Maharashtra
and bounded on the East by Road, on the South by Row House,
on the West by River, on the North by Bunglows.

For detailed terms and conditions of the sale. please refer to the link
in the website of The Federal
https://www.federalbank.co.in/web/guest/tender-notices.

provided

Date : 27/11/2025

Bank Ltd. i.e.

(Authorised Officer under SARFAESI Act)

For, The Federal Bank Limited
Mr. Rajeshkumar P
Assistant Vice President

GOVERNMENT OF MAHARASHTRA
PUBLIC WORKS DEPARTMENT
EXECUTIVE ENGINEER, P.W. SPECIAL PROJECT DIVISION,
AAREY, MUMBAI-400065
: spaarey.ee@mahapwd.com, Tel. No 022-29272447
Tender Notice No. 25 for 2025-26

Offline Percentage rates Tenders in "B-1" form for the following works are invited by
The Executive Engineer, Public Works Special Project Division, Aarey, Goregaon (E), Mumbai-
400065 for the following work form the Registered bidder Class VIII and above under Public
Works Department, Government of Maharashtra. The Executive Engineer, Public works
Special Project Division, Aarey, Goregaon (E) Mumbai reserves right to accept or reject any
tender without assigning any reason. The conditional tender shall not be accepted.

E-mail

Sr. Name of Work Amount (Rs.)
No.

1 |Topgraphical survey For Proposed Multi Speciality Hospital building at| Rs.831719.00

Mumbai Veterinarv Colleue, Goreszaon Campus. Mumbai.

2 |Geotechnical Investigation for Proposed Teaching Veterinary Clinical Complex at| Rs. 685960.00

Mumbai Veterinarv College, Goregaon Campus. Mumbai.

3 |Renovation internal plaster and painting of Class Room of "E wing" of Veterinary| Rs. 829429.00

College Building at Mumbai Veterinary College, Goregaon Campus, Mumbai.

4 |Cleaning and removing of small shrub/bushes and Solid waste at Nala of Veterinary | Rs. 840005.00
College from Main Gate to OPD area Parallel to Express Highway within compound

of Mumbai Veterinary College, Goregaon Campus. Mtimbai.

5 |Renovation internal plaster and painting of Canteen and Canteen Kitchen of| Rs.582840.00
Veterinary College Building at Mumbai Veterinary College. Goregaon Campus

Mumbai.

Note :- 1. Contractor Should Quote their Price Excluding G.S.T. GST shall be paid on actual
contract value.
2. Tender form sale pried from 28/11/2025 @ 10.00 to 05/12/2025 @17.30
3. Bid Submission Date from 8/12/2025 @ 12.00
4. Bid opening Date 8/12/2025 after 12.30 (if possible)
(If there will be change in Tender Notice it will be informed on Notice Board Only)

No.EE/PWSPD/Aarey/TC/2352 Sd/-
Office of The Executive Engineer, Assi. Executive Engineer,
P.W.Special Project Division, Aarey, P.W. Special Project Division, Aarey,
Goregaon (E) Mumbai-400065 Goregaon (E), Mumbai-65
Phone No. & Fax No. 022-29272447

Date : 25/11/2025

DGIPR 2025-26/4240
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BRIHANMUMBAI MUNICIPAL

CORPORATION

Engineering Department (M&E)
No. NEG/717 Date :- 25.11.2025

B.Y.L. Nair Ch. Hospital Dr. A. L. Nair Road, Mumbai-400008

The commissioner of Brihanmumbai Municipal Corporation invites e-tenders for the works as shown

below :-
Sr. Name of the work Bid No. EMD in | Tender Fees | Start Date & | Last Date &
No. (Rs.) including time of time for
GST in (Rs.) | downloading | online bid
of bid from | submission
MCGM from MCGM
website website

1 |Augmentation of various| 2025_MCGM_ | 20,000/- | 3630/- + (9% | 28.11.2025 | 05.12.2025
essentials fitments and 1250020 CGST & 9% From Up to
accessories for the central chiller SGST) 11.00 hrs. 16.00 hrs.
plants and other allied works at
B.Y.L. Nair Ch. Hospital.

2 |Work of repairing and servicing of| 2025_MCGM_ | 20,000/- | 3630/- + (9% | 28.11.2025 | 05.12.2025
five / two function electric operated 1250011 CGST & 9% From Up to
hospital beds at various wards and SGST) 11.00 hrs. 16.00 hrs.
recovery room of B.Y.L. Nair Ch.

Hospital.

3 |Provision of safety barricades for| 2025_MCGM_ |20,000/- | 3630/- + (9% | 28.11.2025 | 05.12.2025
overhead tank of OPD building at| 1249999 CGST & 9% From Up to
B.Y.L. Nair Ch. Hospital SGST) 11.00 hrs. 16.00 hrs.

4 |Biennial maintenance contract for| 2025_MCGM_ | 20,000/- | 3630/- + (9% | 28.11.2025 | 05.12.2025
IR surveillance system at various 1250028 CGST & 9% From Up to
departments / locations under SGST) 11.00 hrs. 16.00 hrs.
B.Y.L. Nair Ch. Hospital

5 |Fabrication and provision of varied| 2025_MCGM_ | 13,000/- | 3630/- + (9% | 28.11.2025 | 05.12.2025
patient care commodities for] 1250039 CGST & 9% From Up to
SSRR and other wards and SGST) 11.00 hrs. 16.00 hrs.
departments of B.Y.L. Nair Ch.

Hospital.

6 |Work of providing and installation| 2025_MCGM_ | 6,800/- | 1,452/- + (9% | 28.11.2025 | 05.12.2025
of hospital repositories for 18 ICU 1250002 COST & 9% From Up to
cardiology department at B.Y.L. SGST) 11.00 hrs. 16.00 hrs.
Nair Ch. Hospital.

7 |Annual rate contract for the|2025_MCGM_ |20,000/-| 3630/- + (9% | 28.11.2025 | 05.12.2025
replacement of damaged return 1250032 CGST & 9% From Up to
air boxing at various locations of SGST) 11.00 hrs. 16.00 hrs.
B.Y.L. Nair Ch. Hospital.

Please refer MCGM's portal https://www.mcgm.gov.in and https://mahatenders.gov.in under "e-Tenders"

section for further details.

PRO/2413/ADV/2025-26

Keep the terraces clean, remove odd articles/junk/s:

Sd/-
Dy. Dean,

B.Y.L Nair Ch. Hospital

PUBLIC NOTICE

NOTICE is hereby given to the public for and
on behalf of my clients who are negotiating
with (1) MR. PRAVIN GAGAN KOYANDE &
(2) MR. ARJUN GAGAN KOYANDE (the
Sellers/Vendors/Transferors), to purchase
and acquire from them ALL THAT Flat No.
1304, admeasuring 937 sq.ft. Carpet Area, on
13" Floor, in Wing -'A', along with Two (2) Car
Parking Spaces, in the building known as
“RUSTOMJEE ORIANA’, society known as
“MODEL M.I.G. CO-OPERATIVE HOUSING
SOCIETY LIMITED”, situated at:- Gandhi
Nagar, M.I.G. Colony, Bandra (East), Mumbai
- 400051, lying and situated at Survey No.
341 (part) and C.T.S. No. 646 (part), Revenue
Village - Bandra East, Taluka - Andheri, in the
registration district and sub-district of
Mumbai Sub-urban District, within the
boundaries and limitation of Mumbai
Municipal Corporation, along with Ten (10)
fully paid up shares of Fifty each, total value of
Rs.500/- bearing Distinctive Nos. 221 to 225
(both inclusive) & Distinctive Nos. 541 to 545
(both inclusive), bearing Share Certificate No.
45, issued on 24" September, 2017,
(hereinafter collectively referred to and called
asthe said “FLATS”).
Any Person/s, any predecessors, Bank/s,
Financial Institution/s having any right/s, title,
interest/s or claim/s against or to or in respect
of the said tenements/flats or any part thereof
by way of sale, exchange, gift, release,
licence, tenancy, lease lien, charge,
mortgage, trust, easement, partition, suit,
decree, maintenance, inheritance, attachment
or injunction order, acquisition, requisition,
lis—pendens, bequest, possession or
otherwise howsoever is required to make the
same known in writing along with complete
documentary evidence thereof to the
undersigned having address, ADVOCATE
DIPESH RAVINDRA BHAVE (Partner of AV
LEGAL), Office No. 2313, Building No. 48,
Behind Maratha Store, Opp. M.I.G. Cricket
Club, Gandhi Nagar, Bandra - (E), Mumbai -
400051 within Fifteen (15) days from the date
of publication hereof failing which any and all
such claims shall be considered as and
deemed to have been waived and/or
abandoned and the transaction shall be
proceeded with accordingly.

SCHEDULE ABOVE REFERRED
ALL THAT Flat No. 1304, admeasuring 937
sq.ft. Carpet Area, on 13" Floor, in Wing - 'A',
along with Two (2) Car Parking Spaces, in the
building known as “RUSTOMJEE ORIANA",
society known as “MODEL M.L.G. CO-
OPERATIVE HOUSING SOCIETY LIMITED”,
situated at:- Gandhi Nagar, M.I.G. Colony,
Bandra (East), Mumbai - 400051, lying and
situated at Survey No. 341 (part) and C.T.S.
No. 646 (part), Revenue Village - Bandra East,
Taluka - Andheri, in the registration district and
sub-district of Mumbai Sub-urban District,
within the boundaries and limitation of
Mumbai Municipal Corporation, along with
Ten (10) fully paid up shares of Fifty each, total
value of Rs.500/- bearing Distinctive Nos. 221
t0 225 (both inclusive) & Distinctive Nos. 541
to 545 (both inclusive), bearing Share
Certificate No. 45, issued on 24" September,
2017.
Dated this 28" day of November, 2025.

ADVOCATE MR. DIPESH R. BHAVE
Advocate For Purchaser(s)

OFFICE OF THE ENGINEER IN CHIEF
PUBLIC WORKS DEPARTMENT, NAVA RAIPUR, ATAL NAGAR
(CENTRAL TENDER CELL) E-Procurement Tender Notice
Main Portal: https://eproc.cgstate.gov.in

Tenders are invited for the Following works:-

S. System Tender Name of Work PAC Amount
No. No. / Date (Rupees in lacs)
1 180040 First Call | Strengthening Work of Saigona to Kurra- Khaira Approach Road 302.74
19.11.2025 Length 3.70 K.m. including Bridges & culverts at Distt- Bemetara
(C.G.).
2 180041 First Call | Construction of Thankhamhariya to Umraonagar Road Length 3.10 225.98
19.11.2025 K.m. including Bridges & culverts at Distt- Bemetara (C.G.).
3 180059 First Call | Construction of 1000 Seater Auditorium Building at Hon'ble High 1882.83
19.11.2025 Court Premises Bodri Bodri Bilaspur. i/c W.S.S.F. Electrification, &
Approach Road Works.
4 180060 First Call | Road Safety Work On Various Roads Under Champa Division Sub 221.34
19.11.2025 Division.
5 180095 First Call | 1. CONSTRUCTION OF GARAM PANCHAYAT MUDEKELA NHTO 430.97
20.11.2025 GORRAPARA SURESHPUR ROAD LENGTH 1.50 KM DISTT.
JASHPUR C.G. (Work code-W29124) 2. CONSTRUCTION OF
GARAM PANCHAYAT BUDADAND NAWAPARA TO SARASMAR
APPROACH ROAD LENGTH 2.50 KM. DISTT. JASHPUR C.G.
(Work code - W29659) 3. CONSTRUCTION OF GARAM PAN-
CHAYAT LOKER TO RAIDAND ROAD LENGTH 0.900 KM. DISTT.
JASHPUR C.G.(Work code - W29148).
6 180098 First Call | Construction of Pinkonda to Cherpal Road Length 42.56 km. &i/c 4763.98
20.11.2025 80 Nos Bridge/Culverts Block-Bijapur Distt.-Bijapur (C.G.)
7 180104 First Call | Strengthening of Mopka Khaira Gataura Jairamnagar Road Total 993.93
20.11.2025 Length 13.66 Km (MDR No. 7) km. 1, 2 and 7 to 14/8 = 9.70 km.
8 180108 First Call | Strengthening of Barduli to Devarhat Road Length 2.48 Km. 400.61
20.11.2025
9 180096 First Call | CONSTRUCTION OF HIGH LEVEL BRIDGE |/C APPROACH 812.38
20.11.2025 ROAD ACROSS CHINTAVAGU RIVER IN KM. 3/4 ON
CHERPALLI - POSADPALLI ROAD.
10 | 180101 First Call | CONSTRUCTION OF HIGH LEVEL BRIDGE i/c APPROACH 571.50
20.11.2025 ROAD ACROSS PONJER NALLA IN KM 10/2 BIJAPUR TO GAN-
GALOOR ROAD.
11 | 180106 First Call | CONSTRUCTION OF HIGH LEVEL BRIDGE INCLUDING 442.90
20.11.2025 APPROACH ROAD ACROSS MARGA NALLA ON JASHPUR
SANNA ROAD SH 7/6.
12 | 180113 First Call | Construction Of High Level Bridge i/c Approach Road Across 449.82
20.11.2025 Rigarh River on Piyartoli - Barwahi Road.
13 | 180115 First Call | Construction Of High Level Bridge and Approach Road Across 424.23
20.11.2025 Chiraipani Nalla on Raigarh-Chiraipani Road K.M. 9/2 .
14 | 180116 First Call | CONSTRUCTION OF HIGHLEVEL BRIDGE ACROSS 416.03
20.11.2025 MARIWAGU RIVER IN KM. 5/6 ON BLJAPUR-AWAPALLI-CHIN-
TALNAR-IN JERAM ROAD,
15 | 180092 First Call | Construction of Kasturba Gandhi Residential Girls School (KGBV 295.37
20.11.2025 TYPE-MI) Building at Birra (KGBV) Block Bamhanidih. i/c W.S.S.F.
Electrification, Boundary Wall & Approach Road Works.
16 | 180118 First Call | Construction of 08 Lane Synthetic Athletic Track (400m) At Mini 934.26
20.11.2025 Stadium Bajrangpur Nawagaon Distt.-Rajnandgaon (C.G.)
(Deposite work).
17 | 180119 First Call | Road Junction Improvement/ Curve & Safety measure work as per 356.55
20.11.2025 the Road Safety Audit Report at Existing Road's under Durg
Division in Distt- Durg(C.G-).
18 | 180120 First Call | Road Improvement & Safety Measure based on the Road Safety 229.09
20.11.2025 Audit Report of Existing Roads at Distt.- Rajnandgaon(C.G.).

Advocate High Court, Bombay.

Last Date of Tender Downloading S.No. 01 To S.No. 18 date 12.12.2025 For more details on the tender
and bidding process please visit the above mentioned portal.

SD/-

Chief Engineer

(Central Tender Cell)

Office Of Engineer In Chief

G 252605070/7 P.W.D. Nava Raipur Atal Nagar
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CHANGE OF NAME

NOTE

Collect the full copy of Newspaper
for the submission in passport office.

| HAVE CHANGED MY NAME FROM
MANISHA TO MANISHA MADHUKAR
MUNGEKAR AS PER AFFIDAVIT NO:
67AB 413915 DATED:
28/11/2025. CL-110862

| USHA BALARAM HAVE CHANGED MY
RELIGION FROM HINDU TO MUSLIM AS
AISHA  AHSAN KHAN AS PER
DOCUMENTS CL-360

| HAVE CHANGED MY NAME FROM
KAPIL PADAMSING BHANDARI (OLD
NAME) TO KAPIL BHANDARI (NEW
NAME). AS PER AFFIDAVIT NO 65AB
032139 DATED 6 NOV 2025 CL-370

| AM CHANGING MY NAME FROM
“UDAY SHYAM PASHTE TO UDAY
SHYAMRAO PASHTE” FOR PASSPORT
ISSUANCE. (WHERE ‘UDAY SHYAM
PASHTE'’ IS THE OLD NAME AND ‘UDAY
SHYAMRAO PASHTE’ IS THE NEW
NAME) CL-568

| HAVE CHANGED MY NAME FROM
SHWETA KANTHER TO SHWETA HIRAN

AS PER GAZETTE NO
(M-25313386) CL-640
I, SAKHUBAI SHIVAJI GHODAKE,

WIDOW OF EX-NAIK SHIWAJI GHODKE,
ARMY NO. 6279076, R/0. SHIKSHAK
COLONY, SANCHIT HOUSING SOCIETY,
CHOKHAMELANAGAR, MANGALWEDHA,
DIST.  SOLAPUR, MAHARASHTRA
413305 HAVE BEEN MARRIED WITH
SHIWAJI GHODKE ON 24/08/1970 AT
VILLAGE SARKOLI, TALUKA.
PANDHARPUR, DIST. SOLAPUR. AFTER
MARRIAGE, | HAVE CHANGED MY
NAME FROM SHESHANABAI MAHADEV
PANDAV (OLD NAME) TO SAKHUBAI
SHIVAJI GHODAKE (NEW NAME) VIDE
AFFIDAVIT & GAZZATE
(P-2587340) CL-695

| HAVE CHANGED MY NAME FROM
MANISHA  SADASHIV VARISHE TO
RAJASHREE RAJENDRA NAWALE AS
PER AADHAR CARD. CL-700

| HAVE CHANGE MY NAME FROM
FRANCO HERCULES TO FRANCO
HERCULES CIPRIANO RODRIGUES AS
PER GAZETTE NO
(M-25296365) CL-705
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NOTICE

Shri Ujwal Narendra Mittal a member of
the Shivanjali Co-operative Housing
Society Ltd. having address at 35, Dr.
Ambedkar Road, Khar (W), Mumbai-
400052 and holding Flat No.501 in the
building of the society, died on 12/8/25
without making any nomination.
The society hereby invites claims and
objections from the heir or heirs or other
claimants/objector or objectors to the
transfer of the said shares and interest
of the deceased member in the capital/
property of the society within a period
of 15 days from the publication of this
notice, with copies of such documents
and other proofs in support of
his/her/their claims/objections for
transfer of shares and interest of the
deceased member in the capital/
property of the society. If no claims/
objections are received within the
period prescribed above, the society
shall be free to deal with the shares and
interest of the deceased member in the
capital/property of the society in such
manner as is provided under the bye-
laws of the society. The claims/
objections, if any, received by the
society for transfer of shares and
interest of the deceased member in the
capital/ property of the society shall be
dealt with in the manner provided under
the bye-laws of the society. A copy of
the registered bye-laws of the society is
available for inspection by the
claimants/ objectors, in the office of the
society/with the Secretary of the
society between. 9 A.M. to 17 PM. from
the date of publication of the notice till
the date of expiry of its period.
For and on behalf of
The Shivanjali Co-op. Housing
Society Ltd.
Sd/-
Hon. Secretary

Place : Mumbai

Date :29.11.2025

PUBLIC NOTICE

Notice is given to the public at large on
behalf of my client Daisy Alvares in
respect of Flat no.1 admeasuring 553 sq
ft on the ground floor of the building of]
“Our Lourdes Villa Cooperative
Housing Society Ltd.”(the “Society”)
constructed on land bearing Collector’s
new n0s.3560 and 4196 and new survey
n0.80 (part) and Cadastral Survey no.
1187 of Mahim division situated, lying|
and being at Lady Jamshedji Road No.1,
Mahim, Mumbai 400 016 (the
“Premises”). My client Daisy Alvares
holds five shares of Rs.50/- each bearing
distinctive nos. 1 to 5 (both inclusive)
entered in Share Certificate No. 1 issued
by Our Lourdes Villa Cooperative
Housing Society Ltd. and right, title and
interest in Flat no.lof the Society’s
building. The flat was originally allotted|
by Salsette Catholic Cooperative
Housing Society Ltd., to the predecessor|
in title of Daisy Alvares and is
substantiated by flat payment receipts,
exchange of letters, Reconveyance deed
by Salsette Catholic Cooperative
Housing Society Ltd. to Our Lourdes
Villa Cooperative Housing Society Ltd.
and share certificate issued by the
Society. Any person, Society or entity
in possession of any Letter of Allotment,
Transfer letter/deed or any other
Agreement with respect to the said
“Premises”, other than the above
documents, are hereby required to make
the same known in writing to the
undersigned within 14 days from the
date of publication hereof, failing
which, it would be deemed that no other
document exists save as mentioned
above.Further, all persons having any
claim and / or demand and / or objection
against / upon / in respect of the said|
Premises or any portion thereof,
including by way of mortgage,
encumbrance, sale, agreement for sale,
transfer, assignment, lease, agreement,
to lease, sub-lease, agreement to sub-
lease, tenancy, license, option
agreement, allotment, sub-license, lien,
charge, guarantee, trust, maintenance,
easement, gift, lis-pendens, exchange,
share, beneficial interest, possession,
release, relinquishment, partition,
power of attorney, will, bequest,
inheritance, MOU, family arrangement/
settlement, order or decree or direction
of any court or any other statutory or|
adjudicating authority or by way or any|
other method or otherwise howsoever
(“Claims”), are hereby required to make
the same known in writing to the
undersigned Mrs. Jacinta D'Silva,
Advocate having address at 402, 'B’
Wing, Ashoka Complex, Ranade Road,
Dadar (West), Mumbai 400 028, along
with certified true copies of necessary
supporting documents, within 14 days
from the date of publication hereof,
failing which, it would be deemed that
no such Claims exists and the same shall
be treated as waived or abandoned and /
or not binding on my client or against
any future owner, for purpose of selling,
gifting, bequeathing, mortgaging or|
transferring the Premises and the
transaction to effect the same shall be
completed without referenceto any
such Claims.

Dated this 29th November, 2025
Place:- Mumbai
Jacinta D'Silva Advocate
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